ITEM NO.8 COURT NO.4 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s).677/2024

VIDHI CENTRE FOR LEGAL POLICY Petitioner(s)
VERSUS

UNION OF INDIA & ANR. Respondent(s)

(FOR ADMISSION)

Date : 21-10-2024 This petition was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE SURYA KANT
HON'BLE MR. JUSTICE UJJAL BHUYAN

For Petitioner(s) Mr. Arvind P. Datar, Sr. Adv.
Mr. Harsh Parashar, AOR
Mr. Chanakya Sharma, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following

ORDER
1. Issue notice, returnable on 09.12.2024.
2. Liberty to serve the respondents through the office of learned
Attorney General for India.
(ARJUN BISHT) (PREETHI T.C.)
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